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ATTENDENCE-CUM-ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 22,08.2017

NAME OF THE PARTIES Empire Mall Pvt. Ltd

Putin Impex Pvt..Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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1. Learned Representative is present.
2. Seeking time to comply with the provisions of the Code. Adjourned to

2s.09.2017.
3. Petitioner to intimate the next date of hearing to the Respondent.
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